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Present s Sh, Madhav Panikar, counsel for the
applicant,

Sh, MeLe Vemnna, counsel for the
respondents.

The leérned'counsel for ﬁhe applicant .
withdraws the present 0.a. withqgiliberty to
. file a fresh one, if so advised:~ The withdrawa!
| is not.opposed-b§ the other side. Accordingly,
the present case is dismissed as, withdrawn,ww“!
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A copy of this order be supplied to the

A\

learned counsel for the applicant, as requeste(
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(UsHA SAVARA) (T.S. OBEROI)
MEMBER(A) ' ~ MEMBER (J)




